Annexure — 8

Name of the Corporate Debtor : Kamachi Steels Private Limited
Date of commencement of CIRP: 15.10.2025 (Order Publised on 16.10.2025)
List of creditors as on: 19.08.2026

List of operational creditors (Other than Workmen and Employees and Government Dues)

SL. Name of creditor Details of claim received Details of claim admitted Amount of Amount of| Amount of claim not |Amount of claim Remarks, if any
No. contingent claim |any mutual admitted under verification
Date of receipt Amount claimed Amount of claim Nature of claim | Amount Amount (Whether | % of voting dues,
admitted covered by | covered by |related share in that may
security | guarantee |party? CoC be set-off
interest
1 Kamachi Industries Limited 28/10/2025 307,774,827.00 307,774,827.00 Purchase 0 0 No - Nil 0 0 0
2 |Greeta Steel Pvt Ltd 05/11/2025 407,748,633.00 154,103,361.00 Purchase 0 0 Yes - Nil 0 253,645,272.00 0 The claim has been partially admitted. The interest
calculation and ledger copy have not been
submitted; hence the balance amount was rejected.

3 D K Enterprises 30/10/2025 250,000.00 250,000.00 Purchase 0 0 No - Nil 0 0 0

4 Sharma Electricals 25/10/2025 1,336,819.00 1,336,819.00 purchase 0 0 No - Nil 0 0 0

5 Kalikambal Trading Co. 01/11/2025 15,000,000.00 0 Trading advance 0 0 No - Nil 0 15,000,000 0 The claim has been rejected, as the claimant

failed to provide the relevant details and
supporting documents sought from time to
time for substantiation of the claim.

6 |Neetha Enterprises 01/11/2025 5,000,000.00 0 Trading advance 0 0 No - Nil 0 5,000,000 0 The claim has been rejected, as the claimant
failed to provide the relevant details and
supporting documents sought from time to
time for substantiation of the claim.

7 |The Superintending Engineer, 05.05.2026 80,263,813.00 0 Hon'ble Madras 0 0 No - Nil 0 0 80,263,813.00 | The RP has collated and verified the claim,
Chennai Electricity High Court dt. categorizing it as acceptable and admissible in full.
Distribution circle/North 12.12.2025 Since the claim was submitted after issuance of
Region RFRP, the amount can be admitted subject to

recommendation of CoC and approval of Hon'ble
NOT T
TOTAL 817,374,092.00 463,465,007.00 0.00 273,645,272.00 80,263,813.00




